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ACCUMULATED  Stocks oF CONTROLLED accumulated stocks NTC have offered
CLOTH WITH NATIONAL CoOPERATIVE CoN-  discounts ranging from 21% to 74%.
The question of Government's taking

SUMERS’ FEDERATION

“318. SHRI GHUFRAN AZAM : .
SHRI D. M PUTTE GOWDA :
Will the Minister of COMMERCE be
pleased to state :

(a) whether it is a fact that National
Cooperative Consumers’ Federation of
India is., burdened with accumulated

stocks of controlled cloth worth over Rs. .

10 crores:

(b) if so, whether it is also a fact that
the main reason of this accumulated stock
is the high price and poor quality of con-
trolled cloth produced by National Textile
Corporation;

fact that the
sold to

(c) whether it is also a
controlled cloth is meant to be
specificd income groups anly; and

(d) if so, what action Government have
taken against National Textile Corporation
which has produced a very poor quality
of controlled cloth and further steps taken
by Government for proper disposal of the
accumulated stock ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL) : (a) to (d) Accor-
ding to information received from the
National Cooperative Consumers’ Federa-
tion of India unsold stocks of controlled
cloth estimated al around Rs. 10 crores
were lying with various agencies handling
the distribution of controlled cloth as on
I5th May '82. One of the reasons for
the accumulated stocks of controlled cloth

is the rise in consumer price . after a
period of nearly seven years. Controlled
cloth is produced according to specifica-

tions laid down by the Textile Commission-
er and is subject to imspection by his re-
presentatives and hence the question of
controlled cloth produced below the cor-
rect specifications does not arise. The
distribution of controlled cloth within
different States is primarily the responsi-
bility of the tate Governments some of
~whom have fixed income limits to regu-
late the sale of controlled cloth to the
relatively weaker sections of the society.
In order to expedite disposal of the

action against NTC for producing very
poor quality of controlled cloth does not

arise since controlled cloth is produced
according to specifications.
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